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Samir v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 2982 
Sanjay Babulal Baraiya v. State of Gujarat, (Sandeep N. Bhatt, J.), 2025 SCC OnLine Guj 2958 
Sharmishtaben Ghanshyambhai Patel v. Shantaben Keshavbhai Parmar, (Maulik J. Shelat, J.), 2025 

SCC OnLine Guj 2966 
Sumit Shankarbhai Parsotambhai Chauhan v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 

2025 SCC OnLine Guj 2981 
Surmal v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 2976 
Tank Nanakikaur Arjunsing v. State of Gujarat, (Divyesh A. Joshi, J.), 2025 SCC OnLine Guj 2955 
Uttar Gujarat Vij Co. Ltd. v. Vaghela Gitaba Mahendrasinh, (Maulik J. Shelat, J.), 2025 SCC 

OnLine Guj 2967 
V C Shah Patel Services (P) Ltd. v. Revenue Department, (Aniruddha P. Mayee, J.), 2025 SCC 

OnLine Guj 2962 
Vishvajeetsinh Ajaysinh Ramshankar Thakur v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 

2025 SCC OnLine Guj 2974 
Viveksing v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 2980 
Yogeshkumar Rameshchandra Vaghela v. State of Gujarat, (Sandeep N. Bhatt, J.), 2025 SCC 

OnLine Guj 2959 
  

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794667
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794649
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794649
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794659
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794664
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794668
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794665
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794665
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794669
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794674
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794678
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794662
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794662
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794677
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794672
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794651
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794663
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794663
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794670
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794655


 - 12 - 

© EBC Publishing Pvt Ltd 

Himachal Pradesh High Court   [96] 
Aliya Saklani v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3217 
Amar Chand v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3258 
Amar Nath v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3250 
Anil Sharma v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3269 
Arun Azad v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 3191 
Ashok Kumar v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 3192 
Ashwani Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3262 
Avtar Singh v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3234 
Balaito Devi v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3195 
Balwant Singh v. LAO, (Bipin Chander Negi, J.), 2025 SCC OnLine HP 3175 
Bandana Kumari v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3237 
Bhup Singh Chauhan v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3265 
Bhupinder Pal v. H.P. SEB Ltd., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3259 
Bihari Lal v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3218 
Bimla v. Rama Nand Thakur, (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 3178 
Bishan Dass v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3256 
Chaman Lal v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3249 
Dharamvir v. Himachal RTC, (Sandeep Sharma, J.), 2025 SCC OnLine HP 3220 
Dilawar Singh v. Regional Passport Office, (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 3225 
Goverdhan v. LAO, (Bipin Chander Negi, J.), 2025 SCC OnLine HP 3174 
Hans Raj v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3263 
Himachali Devi v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 3190 
Jai Prakash v. Union of India, (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 3189 
Jai Ram Bharti v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 3188 
Jogindra v. State of H.P., (Satyen Vaidya, J.), 2025 SCC OnLine HP 3268 
Kala Devi v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3205 
Kanta Devi v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3204 
Kanta Verma v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3241 
Karam Dass v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3253 
Khem Singh v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3216 
Kiran Thakur v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3247 
Kishori Lal v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3187 
Kishori Lal v. State of H.P., (Satyen Vaidya, J.), 2025 SCC OnLine HP 3266 
Krishan v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3211 
Kumari Rajni v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3213 
Lalit Mohan v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3221 
Lot Ram v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3222 
Manjula Devi v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3245 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794680
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794751


 - 13 - 

© EBC Publishing Pvt Ltd 

Manoj Kumar v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3196 
Minakshi Rana v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3240 
Mindal Singh v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3242 
Mohar Singh v. H.P. State Forest Corpn., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3238 
Moti Lal Sharma v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3215 
Nand Lal v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3257 
Navjeewan Singh v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3212 
NDN Constructions v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 3194 
Nishi Sood v. H.P. Tourism Development Corpn. Ltd., (Sandeep Sharma, J.), 2025 SCC OnLine HP 

3261 
Om Parkash v. Abhishek Jain, (Sandeep Sharma, J.), 2025 SCC OnLine HP 3183 
Om Prakash v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3230 
Parveen Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3227 
Pawan Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3198 
Prakash Chand v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3219 
Prashant Thakur v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3233 
Praveen Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3202 
Praveen Kumar v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3264 
Prem Singh v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3239 
Prem Singh v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3246 
Raj Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3244 
Rajat Sondal v. H.P. Forest Station Development Corpn. Ltd., (Sandeep Sharma, J.), 2025 SCC 

OnLine HP 3224 
Rajinder Pal v. Himachal RTC, (Sandeep Sharma, J.), 2025 SCC OnLine HP 3231 
Raju Ram Chandel v. H.P. SEB Ltd., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3260 
Rakesh Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3229 
Ramesh Chand v. Himachal RTC, (Sandeep Sharma, J.), 2025 SCC OnLine HP 3199 
Ramesh Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3193 
Ran Singh v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3252 
Ranjana Nayyar v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3235 
Ravinder Kumar v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3236 
Reena Gupta v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3197 
Rekha Devi v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3206 
Renu Choudhary v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3185 
Richa Sharma v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3248 
Roshni Devi v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3254 
Sandeep v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3214 
Satbir Singh v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3243 
Satya Prakash v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3223 
Seema Devi v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 3184 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002794690


 - 14 - 

© EBC Publishing Pvt Ltd 

Sharvan Kumar v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3201 
Sharvan Kumar v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3226 
Sonia Sharma v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3232 
Sonia Thakur v. State of H.P., (Satyen Vaidya, J.), 2025 SCC OnLine HP 3267 
State of H.P. v. Ram Swaroop, (Bipin Chander Negi, J.), 2025 SCC OnLine HP 3177 
Sudesh Raj v. Pushpa Kaushal, (Bipin Chander Negi, J.), 2025 SCC OnLine HP 3179 
Surender Kumar v. Pankaj Bansal, (Bipin Chander Negi, J.), 2025 SCC OnLine HP 3181 
Surender Kumar v. Pankaj Bansal, (Bipin Chander Negi, J.), 2025 SCC OnLine HP 3182 
Suresh Kumar v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3186 
Surinder Mishra v. H.P. University, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3200 
Sushil Kumar v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3210 
Swaran Singh v. Ravi Singh, (Bipin Chander Negi, J.), 2025 SCC OnLine HP 3180 
Tek Chand v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3203 
Trilok Nath v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3209 
Triloki Nath Gupta v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3255 
Uttam Chand v. Anil Kumar, (Bipin Chander Negi, J.), 2025 SCC OnLine HP 3176 
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A. Kalimuthu v. Collector, (S. Sounthar, J.), 2025 SCC OnLine Mad 3452 
A. Palpandi v. State, (B. Pugalendhi, J.), 2025 SCC OnLine Mad 3466 
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